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Rural Electrification 

746. SHRI HUSEN DALWAI; Will 
the Minister of ENERGY be pleased to 
state; 

Ca) how far the programme of rural 
electrification has been implemented up- 
to-date; 

(b) which are trie States having a 
backlog in this programme;  and 

(c) what are the factors which hamper 
the progress  of rural electrification? 

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI ARIF 
MOHD. KHAN); (a) Out of % total of 
5,76,126 census inhabited villages in the, 
country,     3,49,902    villags,      constituting 
60.7 per cent have been electrified till 
the. end of June, 1984. Tbe number of 
pumpsets/tubewells energised, as on the 
same date, was 53,62,060. A Statement 
indicating, sfate-wise, the total number 
of villages, villages electrified and IP 
sets|tubewells energised till the end oi 
June, 1984, is at Statement-I. The Sixth 
li-e Year Plan (1980-85) envisages 
electrification of one Iakh villages and 
energisation of 25 lakh IP Sets/tube- 
wells on an All-India basis. The activi- 
ties of the programme "are, being plan- 

ned in detail, on a yearly basis, taking 
into consideration tfie resources o^ eacn 

State,     infrastructural     facilities       powet 
availability, organisational capability to 
implement the programme etc. A State- 
ment showing the targets and achieve- 
ments in respect of electrification of 
villages and energisation of pumpsets/ 
tubewells during the first four ye'ars of 
the Sixth Plan, viz. 1-4-SO to 31-3.84, 
is  enclosed!—Statement-II). 

(b) while the targets for electrification 
of villages are likely to be exceeded during 
the Sixth Plan, the programme for 
energisation of pumpsets may not be 
fully achieved. The States wnich have 
not °een able to adhere to the targets 
include Andhra Pradesh, Assam, Bitair, 
Gujarat, Jammu & Kashmir, Orissa, 
Rajasthan, Uttar Pradesh & West Ben- 
gal. 

(c) The factors contributing to short- 
falls in achievement of targets include 
lack of adequate power supply, lack of 
infrastructural facilities in certain areas, 
short supply of construction materials, 
inadleciuiate co-ordination between the 
Boards ar>d other developmental agen- 
cies of tfie State Governments, the 
difficult terrain in hilly and tribal areas, 
cost escalation* and insufficient credit 
facilities. 
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Problems  of   bonded      Labour 

747. SHRI GAYA CHAND 
BHUYAN;   Will      the      Minister     of 
LABOUR     AND     REHABILITATION 
be pleased to state; 

(a) how many bonded labourers have 
so far been identified in different States 
with  details  hereof; 

(b) how many out of   them have been 
rehabilitated; 

(c) what is the total number of iden- 
tified bonded labourers belonging to the 
Scheduled  Castes/Scheduled     Tribes   in 
different States; and 

(d) whether any study has so for been 
made to identify the problems of bonded 
labour; if so, what    are the    details in 
this regard? 

THE  MINISTER    OF    STATE    IN 
THE MINISTRY OF LABOUR    AND 
REHABILITATION    (SHRI    DHARMA- 
VIR);   (a)   and   (b)  The    Incidence    of 
bonded labour system has been reported 
from  11 States viz.    Andhra    Pradesh, 
Bihar,     Gujarat,     Karnataka,     Kerala, 
Madhya  Pradesh,    Maharashtra,       Orissa 
Rajasthan,     Tamil    Nadu    and    Uttar 
Pradesh.   As  per  the  reports     received 
from  the State Governments,     the total 
number  of  bonded   labourers  identified 


